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One accident was due to sabotage.

(d) The measures adopted by Gov­
ernment from time to time to avoid air 
accidents were detailed in a statement 
feid on die Table of the Lok Sabha 
in rei^y to Starred Question No. 334 
on the 28th February, 1955. I should 
add .that a constant watch is kept by 
the Director General of Civil Aviation 
with a view to minimising air ac­
cidents. Reports of accidents are care­
fully studied and wide publicity is 
given to the salient features of the 
accidents amongst the oj^rating crew 
so as to warn them against common 
and uncommon fault. A  watch is also 
kept on force landings and precautio­
nary landings made by the aircraft. 
Any engine failure which necessitates 
a forced landing or precautionary 
landing is carefully examined to see 
whether this was due to faulty main­
tenance or inherent defect in a part 
of the engine. With a view to ensure 
rigid maintenance standards, a direct 
supervision by Government Inspectors 
on the maintenance of aircraft carried 
out by the operators, has also been 
introduced.

T elephone C onnections

23. Shri S. V. Ramaswamy: WiU 
the Minister of Commiiiiiaitioiii be
pleased to state the number of new 
telephone connections proposed to be 
given imder the Second Five Year 
Plan?

I¥e Minister in A e  Mmistiy of 
CoBunvnioitions (Sliri Raj B a h a te ) :
About 1,80.000.

Post O ffices

24. Siui U. M. t r i v e t :  Will the 
Minister of Conunmucations be pleas­
ed to state :

(a) the number of Head Post Offi­
ces converted into Sub-Post (^ces 
during 1955 ; and

(b) the reas<nit for such conv»- 
•1008?

H e  Minifter in die M nifl^  of 
Cmmanmkatkum (Shri Raj B ahata):
(a) and (b). The required informatitMl 
is being collected from tiie Heads of 
Postal Circles and will be placed <m 
the Table of the Lok Sabha in due 
course.

Slum  C learance in D elhi

25. Sardar Iqbal Sli^h : WiU tiie
Minister of Healfli be pleased to state :

(a) the amount to be spent for the 
clearance 6f slums in Delhi in the 
Second Five Year Plan ;

(b) the areas in Delhi where the 
clearance of slums will be done; and

(c) the details of the proposal ap* 
proved by Planning Commission?

Tiie Minkter of HeaMh (Rajkomaii 
Amrit K aw ); (a) Rs. 821 lakhs, of 
which Rs. 308 lakhs will be for slums 
clearance and development of areas 
and the balance, Rs. 513 lakhs, for 
construction of subsidised houses.

(b) The schemes for clearance of 
two areas viz., Delhi-Ajmeri Gate and 
Jamuna Bazar are in progress. The se­
lection of other areas will be made in 
accordance with the recommendations 
of the Town Planning Organisation 
which has recendy been set up to 
pare a master skeleton plan for Delhi.

(c) Hie Planning Commission has 
not approved any proposal in detail 
but it may be stated that long-term 
slum clearance in Delhi involves the 
re-housing of over 40,000 families 
and this will have to be done over a 
period of years. The Planning Com­
mission has accepted the necessity 
of advancing short-term and long­
term loans to the Delhi Improvement 
Trust for the purpose.

C omplaint Books on R ailw ay

26. Sardar Iqbal Singh: WiU the
Minister of Railways be pleased to 
state :

(a) the number of persons who have




